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ExamiDation tor Inspectors ot PG8t 
Omees 

1980. r Shri Buta Singh: 
l Shri Gulshan: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether it is a fact that several 
representations were received by the 
Director General of Posts and Tele-
graphs to relax minimum standards 
both in aggregate and each subject in 
the Examination for Inspectors of 
Post Offices held in 1961 ; 

(b) whether it is also a fact that in 
the above-mentioned examination all 

the 114 vacancies were reserved for the 
members of scheduled castes and 
scheduled tribes and nine candi-
dates belonging to scheduled castes 
tribes were selected; and 

(c) if so, steps Government propose 
to take to fill up the remaining 105 
reserved vacancies? 

The Minister of Transport and C_ 
munlcatious (Shri Jagjivan Bam): 
(a) Yes, Sir. 

(b) Yes, the reserved vacancies 
were 115. 

(e) The unfilled reserved vacancies 
excluding those which have lapsed 
will be carried forward. It is also 
under examination to see what mea-
sures should be adopted for securing 
the full quota of Scheduled Castel 
Tribe candidates for the posts of 
Inspector of Post Offices . 

Selleduloed Caste and Scheduled TriM 
P. &I: T. Employees 

1"1 f iSItri Buta Singh: • L ,SlIri Gulshan: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether it is a fact that com-
munal rosters are maintained for the 
confirmation of Scheduled Caste and 
Scheduled Tribe employees in alI the 
P & T Circles; 

(b) if so the total number of postal 
clerks conftnned by the Superinten-
dent of Post Offices, Chanda in 1958, 
1959, 1960 and 1961; and 

(c) the number of Scheduled Castes 
and Scheduled Tribes out of them in 
eaeh of the years? 

The MInister of Transport aDd Com-
munications (S1Irl JagjIvan Bam): 
(a) Yes, Sir. 

(b) and (e), The Chanda Postal 
Division was constituted on the 2'l'I:h 
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February, 1961 by bifurcating the 
Chanda and Bhandara Districts from 
the Nagpur Postal Division. A state-
ment showing the details of clerks 
confirmed in the Nagpur Postal Divi-
sion during the years 1958, 1959, 1960 
and 1961 (between the lst January 
and 26th February, 1961) and in the 
Chanda Postal Division during the 
year 1961 (between the 27th February 
and 31st Dzcember, 1961) is laid on 
the Table of the House. [See App-
endix III, annexure No. 23). 

Acquisition of Agricultural Land 

1983. Shrl H. C. Soy: Will the Mi-
nister of Food aDd Agricalture be 
pleased to state: 

(a) whether it is a fact that on ac-
count of land acquisition proceedings, 
on an increasingly large scale for 
numerous development projects, big 
and small, at the Central and State 
levels, agricultural land is shrinking, 
and a large number of agricultural 
families are being displaced with no 
alternative employment and are being 
reduced to temporary, landlellS un-
skilled labourers, specially in Bihar, 
Bengal, and Orissa industrial zone; 

(b) whether it is a fact that dar-
estation policy of State Governments 
on big scales leaves no room for fur-
ther agricultural expansion; and 

(c) if so, the steps being taken to 
give them alternative employment on 
permanent basis? 

The M1DIster of state In the MIDIstry 
of Food and Agricalture (Dr. Bam 
Sabhag Slnp): (a) and (b). The 
general policy of the Government is to 
avoid as far as possible acquisition of 
good agricultural land for non-agri-
cultural purposes. When such acqui-
sition for development projects be-
comes necessary, effort Is made to 
provide alternative land to the per-
sons affected and other ameliorative 
measures are also taken for their reha-
bilitation. The new projects also offer 
freSh opportunities for gainful employ-
ment to those who may be evicted 
trom such lands. 

There is no shrinkage of area under 
agriculture in consequence of acquisi-
tion. The area. sown has shown a pro-
gressive increase since 1949-50. 

(c) No. According to the National 
Forest Policy, 113rd of the total area Of 
the country should be maintained 
UDder forests. However, efforts are 
also being made to utilise waste-
lands for agricultural production. 

Agricultural and Livestock Produee 

19M f Shrl K. N. Pande: 
. L Shrl Malchand Dube: 

Will the Minister of Food and Agri-
caltare be pleased to state: 

(a) the action Government have 
taken for grading and standardisation 
of agricultural and livestock prodUce 
and regulation of market and market-
ing practices; and 

(b) the result of steps taken by 
Government in this connection! 

The MinIster of State In tlle MlaJs-
try of Food &I: Agriculture (Dr. Bam 
Subhag S~h): (a) Grading and stan-
dardisation of agricultural and live-
stock produce is being done under 
Agmark since 1938, under the provi-
sions of the Agricultural Produce 
(Grading and Marketing) Act, 1937. 
This Act is of a permissive nature. 
For the purposre of export, however, 
compulsory grading of some of the 
commodities has been introduced by 
taking recourse to Section 19 of the 
Sea Customs Act, 1878. 

Regulated markets are being set up 
under the State Agricultural Produce 
Markets Acts. All States except 
U. P., Assam, West Bengal and Kerala 
have already enacted necessary legis-
lation in this regard. The remaining 
States are also taking steps to pass 
necessary legislation in the near future. 

(b) The grading under Agmark in 
the internal market has helped the 
producer to get a better return for the 
produce he sells and the consumer to 
get products of cuaranteed purity. III 




